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FTii, A AR T o e
(7T i wfreror fwm)
T

T2 faeet, 27 FEwaR, 2017
qT.#1..1451(3).—AhT a9 FAT (Haw) FEmmEet, 1966 F w4 % svu-fAew 2 & ary uteq sfew
AT Faro afaf=am, 1951 (1951 &1 61) F¥ =7 3 Fi IT-4TT (1) T TaT ARAT HT TART FLT g, Feald
LT IRATUT T T | TS F2h AT a9 "ol (Fa 9g-Hedr &7 Faae) ffawmee, 1966 & «mr i<
TEITET FLA o (oI Tagrr Mot Efaaw aamdt 8, o0 -
1. () == el & ade a9 947 (H@99 98-8t w1 =) araar g EfaammEet, 2017 w27 S |
(i) T Fafaaw ey o | 39w TR i A F v g
2. AT A9 HAT (HAR TE-ger F7 fAEaw) fAfmmaett, 1966 f aqaEt # <ghRann” i ¥ forw s e
Tafara sfafsa % foro ot stoenfia B smoe, srafq -

“grarom
T aG@R & i s s fe 36
T Y&T e, a9 U a7 H77 7 1
TETT HEA HIEF, a7 Ud q&T T 19 ared 1

AIT TUTH T A HLeA, ATAenr
AIT T T H2eq a= (faem)

AT LT q&T HCEAH, A (THHTT 0 o)
AT TATT T a7 AT (A7, AT, TRATSAT [T
AT TETT & 7 T (TATH)

JEIE N L N L U (I G (Y

HT HTEF a9 (TATEA) 1
T HTeTF o ([EATe) 1
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T HTeTH o (FTeA-1)

T HTEH o (FTA-2)

T |2 a7 (Fas(1a-1)

(
(
(
T |2 a7 (FI(13-2)

I AT, ST qohel

T T, T g

T T, TISHT Tohel

I TLEAH, HET Ugdsh

AT HLAT, TH U 5

I HCET, =TT ST gforeqor

T HTETH, qeATT

‘aﬁwﬁw'eﬁ(&%ﬁw)

T s ST IR

e gtatagie Red sodaa 7 1 % 20 wfdera & sifers T3¢

=7 wiatagn ford Suda 78 1 % 25 Wiaad & afew agt

wtreror e Suded w8 1 % 3.5 Wiaerd 7 fes agt

T o A s 7 15 ST 7 1% 16.5 Srerd ¥ oo T

oo~ |wiIN=

AT o7 F4T (9dT) Faaraeft 1966 F fR=a 8 F siaqsia Tai=fa g 9¥ S 97 ug,
ITIFT HE, 1, 2, 3, #IT 4 F 33 1/3% wfera & sfaT 987

7. | Freft a5 9 S 97 UF (FE 1+2+3+4+45-6)

41

T TTTEF I8 HEAT (ITFT 7S 6+7)

58"

[T T.16016/04/2017-3F, 51711 ()]

STCEAT e, Fa< qi=a

froqufi-1: == srfere=aT % ST 9 & T, ERATO F AT a9 Jar et i FT FTieda 78 G 69 o

feroqfy-2; = fAffaw arclir o= far ("t g " #1 FEae), § aranf /1072 (@ 89T FEe) F w1 §
ATEE=AT .6/1/66-3.9T.8.(1V), fadi® 31-10-1966 FT sfagi~a fFw v siv Pt sfem=mret g deontaa

PR § -
#4. aranf. € waree it arliE #4. araf. €. wehTe i arlE

1 1673 30.10.66 11 1802 24.10.70
2 17 7.1.67 12 135 24.1.75
3 653 6.5.67 13 136 24.1.71
4 654 6.5.67 14 665 8.5.71

5 689 13.5.67 15 45(31) 20.1.72
6 1083 8.6.68 16 47(3) 20.1.72
7 1887 9.8.69 17 48(1) 20.1.72
8 80 17.1.70 18. 478(1) 4.12.72
9 485 21.3.70 19. 192(=1) 2.4.73
10 545 4.4.70 20. 321(31) 27.6.73
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AR <pT TSAA ¢ SHTERIT

21, 391(x) 10.8.73 71. 164 14.3.87
22, 142 24.1.71 72. 407 30.5.87
23. 28() 8.5.71 73. 619 15.3.87
24, 273(%) 11.1.72 74. 802 31.10.87
25. 300(=7) 20.1.72 75. 826 7.11.87
26. 812 29.4.72 76. 835 14.10.87
27. 2227 16.8.75 77. 836 14.11.87
28, 71 17.1.76 78. 4323 6.4.88
29. 407(zr) 16.6.76 79. 5463 4.5.88
30. 1064 24.7.76 80. 8343 3.8.88
31, 444 (=r) 6.7.76 81. 3523 10.3.89
32, 750 (a1) 3876 82. 5533 16.5.89
33. 93 (&1) 26277 83. 455 1.7.89
34. 631 (1) 5.10.77 84. 832 11.11.89
35. 13 (=) 6.1.78 85. 916 16.12.89
36. 360() 13.7.78 86. 933 30.12.89
37. 436() 29878 87. 590 229.90
38. 486(r) 25.8.80 88. 603 29.9.90
39. 562(:7) 30.9.80 89. 728 8.12.90
40. 6267 3.11.80 90. 730 8.12.90
41. 6313 4.11.80 1. 125(zr) 5.3.91
42, 213 17.1.81 92. 246 13.4.91
43. 31 23.1.81 93. 473 24.8.91
44, 84(=1) 27.2.81 o4. 527 14.9.91
45, 456() 9.5.81 95. 565 5.10.91
46. 360(=) 23.5.81 9. 584 19.10.91
47. 276() 2.6.81 o7. 538(27) 6.8.93
48. 386(:7) 9.6.81 98. 685() 4.11.93
49 602(7) 16.11.81 99. 687 (1) 41193
50. 604(=7) 17.11.81 100. 514 22.10.94
51, 653(7) 10.12.81 101. 513 22.10.94
52, 657(:) 11.12.81 102. 3213 31.3.95
53 294(7) 14.82 103. 213 29.4.95
54. 354() 26.4.82 104. 278 10.6.95
55, 356(%) 27.4.82 105. 264 6.6.95
56. 778(7) 31.5.82 106. 339 22.7.95
57. 530(zr) 20.8.82 107. 375 12.8.95
58, 243 12.1.83 108. 480 18.11.95
59. 126() 28.2.85 109. 479 18.11.95
60. 308() 26.3.85 110 503 2.12.95
61. 3273 29.3.85 111 537 9.12.95
62. 489% 12.6.85 112 759 5.2.96
63. 266 12.4.86 113 779 5.2.96
64. 654 30.8.86 114 231 8.6.96
65. 763. 20.9.86 115 233 8.6.96
66. 798. 27.9.86 116 5899 26.12.96
67. 796 27.9.86 117 5874 26.12.96
68. 835 4.10.86 118 5859 26.12.96
69. 837 4.10.86 119 179 17.1.97
70. 880 18.10.86 120 413 20.12.97
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121 7413 31.12.97 154 500(z1) 07.07.2009
122 40 29.1.98 155 502(z1) 07.07.2009
123 6173 14.1.98 156 504(z1) 07.07.2009
124 372 10.12.99 157 506(z1) 07.07.2009
125 374 10.12.99 158 503(z1) 07.07.2009
126 8243 21.10.2000 159 905(z1) 18.12.2009
127 827+ 21.10.2000 160 907(z1) 18.12.2009
128 830% 21.10.2000 161 909(z1) 18.12.2009
129 141 27.04.2002 162 911(z1) 18.12.2009
130 143 27.04.2002 163 406(31) 14.05.2010
131 139 27.04.2002 164 673(z1) 11.08.2010
132 145 27.04.2002 165 143(x) 16.03.2012
133 147 27.04.2002 166 145(z7) 16.03.2012
134 372 21.09.2002 167 216(31) 16.03.2012
135 173 26.04.2003 168 218(3) 16.03.2012
136 34 (31) 24.01.2006 169 672(z1) 06.09.2012
137 287(31) 16.05.2006 170 609(z1) 06.09.2013
138 289 (1) 16.05.2006 171 611(1) 06.09.2013
139 562(31) 15.09.2006 172 651(z1) 24.09.2013
140 564(37) 15.09.2006 173 515(31) 18.07.2014
141 566(7) 15.09.2006 174 103(31) 16.02.2015
142 724(=1) 23.11.2006 175 520(31) 30.06.2015
143 703(31) 12.08.2007 176 530()# 02.07.2015
144 765(31) 12.12.2007 177 708(z1) 16.09.2015
145 609(z1) 26.08.2008 178 792(31) 12.08.2016
146 109(7) 21.02.2008 179 1104 30.11.2016
147 610(z1) 26.08.2008 180 1106% 30.11.2016
148 716(30) 03.10.2008 181 171(=) 27.02.2017
149 748(31) 21.10.2008 182 179() 28.02.2017
150 190(=) 24.03.2009 183 205(31) 08.03.2017
151 193(z1) 24.03.2009 184 261 () 17.03.2017
152 194 (=) 24.03.2009 185 1002 (31) 08.08.2017
153 498(=1) 07.07.2009 186 1035(zr) 18.08.2017

MINISTRY OF PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS
(Department of Personnel and Training)
NOTIFICATION
New Delhi, the 27th November, 2017

G.S.R. 1451(E).—In exercise of the powers conferred by sub-section (1) of Section 3 of the All India Service
Act, 1951 (61 of 1951), read with sub-rules (1) and (2) of Rule 4 of Indian Forest Service (Cadre) Rules, 1966, the Central
Government in consultation with the Government of Haryana hereby makes the following regulations further to amend
the Indian Forest Service (Fixation of Cadre Strength) Regulations, 1966, namely :-
1. (i) These regulations shall be called the Indian Forest Service (Fixation of Cadre Strength) seventh

Amendment Regulations, 2017.

(i) They shall come into force on the date of their publication in the Official Gazette.
2. In the Indian Forest Service (Fixation of Cadre Strength) Regulations, 1966, in the Schedule, for the heading
""Haryana'' and the entries relating thereto, the following shall be substituted, namely :-
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SENIOR DUTY POSTS UNDER THE STATE GOVERNMENT 36
Principal Chief Conservator of Forests & Head of Forests Force 1
Principal Chief Conservator of Forests & Chief Wildlife Warden 1

Additional Principal Chief Conservator of Forests, Forestry

Additional Principal Chief Conservator of Forests (Development)
Additional Principal Chief Conservator of Forests (FCA & CAMPA)

Additional Principal Chief Conservator of Forests (Budget, Planning, Project Formulation)

—_| = = = =

Additional Principal Chief Conservator of Forests (Administration)

Chief Conservator Forests (Administration)

Chief Conservator Forests (Headquarters)

Chief Conservator Forests (Protection-1)

Chief Conservator Forests (Protection-2)
Chief Conservator Forests (Wildlife-1)
Chief Conservator Forests (Wildlife-2)

—_ = =] =] =] =

Conservator of Forests, North Circle

Conservator of Forests, South Circle

Conservator of Forests, West Circle

Conservator of Forests, Central Rohtak

Conservator of Forests, M & E

Conservator of Forests, Publicity and Training

—_ = =] =] = = =

Conservator of Forests, Headquarters

Deputy Conservator of Forests (Territorial) 16

Total Senior Duty Posts 36

Central Deputation Reserve not exceeding 20% of Item 1 above 7

State Deputation Reserve not exceeding 25% of Item 1 above 9

Training Reserve not exceeding 3.5% of Item 1 above

Leave Reserve and Junior Posts Reserve not exceeding 16.5% of Item 1 above 5

IS I Bl Bl I

Posts to be filled by promotion under Rule 8 of the Indian Forest Service (Recruitment) Rules 17
1966 not exceeding 33 1/3 % of Item 1, 2, 3 and 4 above

7. Posts to be filled up by Direct Recruitment (Item 142+3+4+5-6) 41
Total Authorised Strength (Item 6+7 above) 58”

[F. No. 16016/04/2017-AIS-II (A)]
JYOTSNA GUPTA, Under Secy.

Note-1: Prior to the issue of this Notification, the total Authorized Strength of the IFS cadre of Haryana was 69.

Note-2: The Principal regulations were notified vide notification No.6/1/66-AIS (IV), dated 31-10-1966 vide GSR No.1072
in the Indian Forest Service (Fixation of cadre strength) Regulations, 1966, and subsequently been amended, vide
notifications given below:-
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SI. No. | G.S.R. No. Date of Publication | Sl. No. G.S.R. No. Date of Publication
1 1673 30.10.66 61. 327E 29.3.85
2 17 7.1.67 62. 489E 12.6.85
3 653 6.5.67 63. 266 12.4.86
4 654 6.5.67 64. 654 30.8.86
5 689 13.5.67 65. 763. 20.9.86
6 1083 8.6.68 66. 798. 27.9.86
7 1887 9.8.69 67. 796 27.9.86
8 80 17.1.70 68. 835 4.10.86
9 485 21.3.70 69. 837 4.10.86
10 545 4.4.70 70. 880 18.10.86
11 1802 24.10.70 71. 164 14.3.87
12 135 24.1.75 72. 407 30.5.87
13 136 24.1.71 73. 619 15.3.87
14 665 8.5.71 74. 802 31.10.87
15 45(E) 20.1.72 75. 826 7.11.87
16 47(E) 20.1.72 76. 835 14.10.87
17 48(E) 20.1.72 77. 836 14.11.87
18. 478(E) 4.12.72 78. 432E 6.4.88
19. 192(E) 2.4.73 79. 546E 4.5.88
20. 321(E) 27.6.73 80. 834E 3.8.88
21. 391(E) 10.8.73 81. 352E 10.3.89
22. 142 24.1.71 82. 553E 16.5.89
23. 28(E) 8.5.71 83. 455 1.7.89
24. 273(E) 11.1.72 84. 832 11.11.89
25. 300(E) 20.1.72 85. 916 16.12.89
26. 812 29.4.72 86. 933 30.12.89
27. 2227 16.8.75 87. 590 22.9.90
28. 71 17.1.76 88. 603 29.9.90
29. 407(E) 16.6.76 89. 728 8.12.90
30. 1064 24.7.76 90. 730 8.12.90
31. 444 (E) 6.7.76 91. 125(E) 5.3.91
32. 750 (E) 3.8.76 92. 246 13.4.91
33. 93 (E) 26.2.77 93. 473 24.8.91
34. 631 (E) 5.10.77 94. 527 14.9.91
35. 13 (E) 6.1.78 95. 565 5.1091
36. 360(E) 13.7.78 96. 584 19.10.91
37. 436(E) 29.8.78 97. 538(E) 6.8.93
38. 486(E) 25.8.80 98. 685(E) 4.11.93
39. 562(E) 30.9.80 99. 687(E) 4.11.93
40. 626E 3.11.80 100. 514 22.10.94
41. 631E 4.11.80 101. 513 22.10.94
42. 21E 17.1.81 102. 321E 31.3.95
43. 31E 23.1.81 103. 213 29.4.95
44, 84(E) 27.2.81 104. 278 10.6.95
45. 456(E) 9.5.81 105. 264 6.6.95
46. 360(E) 23.5.81 106. 339 22.7.95
47. 276(E) 2.6.81 107. 375 12.8.95
48. 386(E) 9.6.81 108. 480 18.11.95
49. 602(E) 16.11.81 109. 479 18.11.95
50. 604(E) 17.11.81 110 503 2.12.95
51. 653(E) 10.12.81 111 537 9.12.95
52. 657(E) 11.12.81 112 75E 5.2.96
53. 294(E) 1.4.82 113 77E 5.2.96
54, 354(E) 26.4.82 114 231 8.6.96
55. 356(E) 27.4.82 115 233 8.6.96
56. 778(E) 31.5.82 116 589E 26.12.96
57. 530(E) 20.8.82 117 587E 26.12.96
58. 24E 12.1.83 118 585E 26.12.96
59. 126(E) 28.2.85 119 17E 17.1.97
60. 308(E) 26.3.85 120 413 20.12.97
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121 | 741E 31.12.97 161 909(E) 18.12.2009
122 | 40 29.1.98 162 911(E) 18.12.2009
123 | 617E 14.1.98 163 406(E) 14.05.2010
124 | 372 10.12.99 164 673(E) 11.08.2010
125 | 374 10.12.99 165 143(E) 16.03.2012
126 | 824E 21.10.2000 166 145(E) 16.03.2012
127 | 827E 21.10.2000 167 216(E) 16.03.2012
128 | 830E 21.10.2000 168 218(E) 16.03.2012
129 | 141 27.04.2002 169 672(E) 06.09.2012
130 | 143 27.04.2002 170 609(E) 06.09.2013
131 139 27.04.2002 171 611(E) 06.09.2013
132 | 145 27.04.2002 172 651(E) 24.09.2013
133 147 27.04.2002 173 515(E) 18.07.2014
134 | 372 21.09.2002 174 103(E) 16.02.2015
135 173 26.04.2003 175 520(E) 30.06.2015
136 | 34 (E) 24.01.2006 176 5300E 02.07.2015
137 | 287(E) 16.05.2006 177 708(E) 16.09.2015
138 289 (E) 16.05.2006 178 792(E) 12.08.2016
139 562(E) 15.09.2006 179 1104E 30.11.2016
140 564(E) 15.09.2006 180 1106E 30.11.2016
141 | 566(E) 15.09.2006 181 171(E) 27.02.2017
142 | 724(E) 23.11.2006 182 179(E) 28.02.2017
143 | 703(E) 12.08.2007 183 205(E) 08.03.2017
144 | 765(E) 12.12.2007 184 261 (E) 17.03.2017
145 609(E) 26.08.2008 185 1002 (E) 08.08.2017
146 | 109(E) 21.02.2008 186 1035(E) 18.08.2017
147 610(E) 26.08.2008
148 716(E) 03.10.2008
149 | 748(E) 21.10.2008
150 190(E) 24.03.2009
151 193(E) 24.03.2009
152 194(E) 24.03.2009
153 498(E) 07.07.2009
154 500(E) 07.07.2009
155 502(E) 07.07.2009
156 504(E) 07.07.2009
157 506(E) 07.07.2009
158 503(E) 07.07.2009
159 905(E) 18.12.2009
160 907(E) 18.12.2009
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F1i¥, = R qur a9 v
(w1 &l wiRreror femn)
FrfEeT

T fawety, 27 Fawaw, 2017

qrET.A. 1452(30). —fore st Far afdfem, 1951 (1951 &7 61) #¥ ey 3 77 37 & (1) 7T vaed
AfRFAT T YART F3d g0, Feald T3 AT IFhTT & qrael ¥ Aedg a9 a7 (3a+9) [F=m, 2016 § o =i
T e & fory wagr Aeaterted Ao aardr g, oaiq -

1. (1) == fRFwi &t a9 99T (399) qraar geara| /9w, 2017 F7 S |
(2) = T emEhi TSI § TR THRTIH A AT A T g |
2. WA o Ia7 (3aq) f=m, 2016 7 :-

() ‘ST [1-F § 5T GEhT & eI et a9 qaT % afees 997 a9 § FIL 6 odq a1 9ai 17, qriera
& TAH FHiH 7 oA At R wfafe F forg aur gHT Fiaw § e At agqedl Fafedi & e 7 Aeteted
stareTioe 3T S, st —

“gF
1. | wem yer gve, 99 vd a9 e A a9 A A w17
2. | YT qET HeAE, a9 U YT g area A A T w16
. AT T G&F a7 HEF, ATl Ja- A HF @ 15
4. AT T T |vea aq (o) Fav Afera A @ 15
5. | ST YT W YA, A (TR U o) o Az F @ 15

6927 GI/2017 (@))]
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6. | T YT WA A HEAF (ST, ATSHAT, TRASAT i) FaT AR A w15
7. UL T T o AT (FATHA) o A A @ 15
10. | T HYETF A7 (TTHA) o A F @< 14
11, | T HTAF A9 (FEATer) I A F @R 14
12. | g&T H6Ye® 99 (He0r-1) JaT A @ 14
13. | & H5YaF 99 (HYE0-2) JaT A d @ 14
14. | T=T 9YEF 99 (Fasiia-1) FaT A T w14
15. | H=T H6YEF I (FAsi1a-2) o= A ¥ @R 14
23. | o @EE, I T Jaw Afew § @R 13¢
24, | == ", Zferoft wde a9 AT 7 | 13¢
25. | == @2er, afandt w9 v AfeFa F @R 137
26. | 9 HYHF, HeT AT 3w AfeFa F @R 137
27. | a9 @TerE, UH UE 3w AfeFa F @R 137
28. | aw wveH, wAW T gl o A F w13
29. | a9 HYEH, gEATAT a1 Afeg ¥ @ 13W

(@) “STg=T -9 @ | - 30+ o 97 AT qed qrer Ta A o7 T F i I a9 Fa7 F IS aaqa7r_T
H, ‘g oftde % qeq o et Statet & v T, Aeatoted staearfaa B smom, s -

1 “o 3T TYeTE (e

[T, §.16016/04/2017-37. 97311 ()]
STTCEAT [, Fa< a9
froqofy : g A, 28 frawae, 2016 &t ar.a.f3. Fw=ar 924(3r) FTT AT F AATUTLO TSI F THRTAT 7 0 9 i
e § et ar.1./. gear genfaa fre au:-

.4, graR. g | arhe

1, 1105(=1) 30.11.2016
2. 1107 30.11.2016
3. 172 (=) 27.02.2017
4 180 (31) 28.02.2017
5. 206 (=) 08.03.2017
6. 262 (=) 17.03.2017
7. 1003(=1) 08.08.2017
8. 1036(%) 18.08.2017
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MINISTRY OF PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS
(Department of Personnel and Training)

NOTIFICATION
New Delhi, the 27th November, 2017

G.S.R. 1452(E).—In exercise of the powers conferred by sub-section (1) of section 3 of the All India Services Act,
1951 (61 of 1951) the Central Government, in consultation with the Government of Haryana hereby makes the following
rules further to amend the Indian Forest Service (Pay) Rules, 2016 namely:—

1. (i) These rules shall be called the Indian Forest Service (Pay) seventh Amendment Rules, 2017.
(i) They shall come into force on the date of their publication in the Official Gazette.
2. In the Indian Forest Service (Pay) Rules, 2016:-

(a) In Schedule II- A Posts carrying pay above the Time Scale in the Indian Forest Service under the State
Governments, in the Table, for the entry “Haryana” appearing in the first column and the corresponding entry in the second

column, the following shall be substituted, namely:-

‘“Haryana
1 Principal Chief Conservator of Forests & Head of Forests Force Level 17 in the Pay Matrix
2 Principal Chief Conservator of Forests & Chief Wildlife Warden Level 16 in the Pay Matrix
3 Additional Principal Chief Conservator of Forests, Forestry Level 15 in the Pay Matrix
4 Additional Principal Chief Conservator of Forests (Development) Level 15 in the Pay Matrix
5 Additional Principal Chief Conservator of Forests (FCA & CAMPA) Level 15 in the Pay Matrix
6 Additional Principal Chief Conservator of Forests (Budget, Planning, Project Level 15 in the Pay Matrix
Formulation)
7 Additional Principal Chief Conservator of Forests (Administration) Level 15 in the Pay Matrix
10 | Chief Conservator Forests (Administration) Level 14 in the Pay Matrix
11 | Chief Conservator Forests (Headquarters) Level 14 in the Pay Matrix
12 | Chief Conservator Forests (Protection-1) Level 14 in the Pay Matrix
13 | Chief Conservator Forests (Protection-2) Level 14 in the Pay Matrix
14 | Chief Conservator Forests (Wildlife-1) Level 14 in the Pay Matrix
15 | Chief Conservator Forests (Wildlife-2) Level 14 in the Pay Matrix
23 | Conservator of Forests, North Circle Level 13A in the Pay Matrix
24 | Conservator of Forests, South Circle Level 13A in the Pay Matrix
25 | Conservator of Forests, West Circle Level 13A in the Pay Matrix
26 | Conservator of Forests, Central Rohtak Level 13A in the Pay Matrix
27 | Conservator of Forests, M & E Level 13A in the Pay Matrix
28 | Conservator of Forests, Publicity and Training Level 13A in the Pay Matrix
29 | Conservator of Forests, Headquarters Level 13A in the Pay Matrix

(b) In Schedule-II B, Posts carrying pay in the Senior Scale of the Indian Forest Service under the State Governments
including posts carrying special pay in addition to pay in the Time Scale for the entry Haryana, the following shall be
substituted, namely:-

| 1 | “Deputy Conservator of Forests (Territorial)” |

[F. No. 16016/04/2017-AIS-II (B)]
JYOTSNA GUPTA, Under Secy.
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Note : The Principal Rules were published in the Gazette of India, Extraordinary, vide number GSR 924(E), dated the

28" September, 2016 and subsequently amended by the following GSR No. and date:-

SI. No. GSR No. Date

1. 1105(E) 30.11.2016
2. 1107 30.11.2016
3. 172 (E) 27.02.2017
4. 180 (E) 28.02.2017
5. 206 (E) 08.03.2017
6. 262 (E) 17.03.2017
7. 1003(E) 08.08.2017
8. 1036(E) 18.08.2017
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